| TEM NO. Mt D COURT NO. 1 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
IA-No.3 in
Petition(s) for Special Leave to Appeal (G vil) No(s).36460/2012
(From the judgenent and order dated 12/09/2012 in CMAP No. 3862/2012 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW
M S PANTALOON RETAIL (I NDIA) LTD. Petitioner(s)
VERSUS

STATE OF U. P Respondent ( s)

Date: 19/02/2013 This Petition was MENTI ONED t oday.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE VI KRAMAJI T SEN
For Petitioner(s) M. Nagendra Rai, Sr. Adv.

M. Navin Chaw a, AOR

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

On nentioning, let this matter be taken on Board.

Having regard to the urgency, let the I.A No.3 (application
for stay), be listed for consideration on Thursday (21/02/2013),
at the top of the list.

| (Sheet al Dhingra) | | (Jugi nder Kaur)
| Court Master | | Assistant Registrar



